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(d) to (f). The Scheme of the UT! has 
inbuilt safeguards to avoid manipulation or 
misuse.

Hindi translation of Constitution

7589. DR. A.K. PATEL: Willthe Minis
ter of LAW AND JUSTICE be pleased to 
state:

(a) the data on which the authorised 
Hindi translation of the Constitution was fi
nally ready;

(b) at what stage it is at present; and

(c) the time by which Government pro
pose to release it for public use?

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE (SHRI 
H.R. BHARDWAJ): (a) to (c). The authorita
tive text of the Constitution has been pub
lished on 23rd August, 1988 in the Govern
ment of India Gazette, Extraordinary, Part II, 
Section 1 A. On the same date, it was also 
published in book form and released for sale 
to the general public.

Irrigation Potential

7590. SHRI HUSSAIN DALWAI: Will 
the Minister of WATER RESOURCES be 
pleased to state:

(a) whether it is proposed by Union 
Government to fix up the average irrigation 
potential of every State:

(b) if so, the details thereof;

(c) the present capacity of existing 
irrigation projects in Maharashtra; and

(d) the target earmarked for the State of 
Maharashtra for irrigation potential in Eighth 
Five Year Plan?

THE MINISTER OF STATE IN THE 
MINISTRY OF WATER RESOURCES 
(SHRIMATI KRISHNA SAHI): (a) to (d). 
Targets of irrigation potential are fixed for 
each State in consultation with State Gov
ernment concerned after the Plan outlays 
are finalised. Upto 1987-88, an irrigation 
potential of 3966 th. ha. is anticipated to 
have been created in Maharashtra. Tho tar
get for the Eighth Five Year Plan is yet to be 
finalised.

Use of Helicopters in Electrification of 
Tracks

7591. DR. V. VENKATESH: Will the 
Ministerof RAILWAYS be pleased to state:

(a) whether the Railways’ ambitious 
track electrification programme with the use 
of helicopters has suffered a set-back; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MAHABIR 
PRASAD): (a) and (b). No, Sir. Limited trials 
with the use of helicopters conducted to 
establish feasibility of mast erection without 
taking traffic blocks, have proved success
ful. For a detailed cost benefit analysis, fur
ther extended trials were considered neces
sary. On availability of suitable capacity 
helicopters in the country, further trials will 
be progressed.

Underwriting of Public Issue of Securi
ties

7592. DR. V. VENKATESH: Will the 
Minister of FINANCE be pleased to state:

(a) whether Government propose to 
make any revision in the guidelines on the 
cost of underwriting of public issue of secu
rities; and

(b) whether any views have been in-




